
SUB: ANDHR,A PRADESH ST^TE LE6AL SERVICES AUTHORITY,
AI ARAVATI - SRIKAKULAM DISfRICT - Notionol Lok Adolot on

L3.O7.2O19 - Certoin directions to (1) Smt. 6.5wothi, Junior Civil

Judge, Rojom, (2) Sri 6.Srinivos, Junior Civil Judge. Norosonnopet ond

(3) Sri Ziouddin 5hoik, Junior Civil Judge, Polokondo, who ore
undergoing bosic training ot Judiciol Academy, Secunderobod, to
ottend the Notionol Lok Adolot on 13.O7.20t9 ot their respeclive
working stofions - ORDERS - ISSUED.

In the circumstonces stoted by the AAember Secrelory, A.P. Stote
Legol Services Authority, Amorovcti, in his letter Znd read obove, the High

Court possed the following Orders:

The Junior Civil Judges of Srikokulom District viz., (1) Smt. 6.5wothi,
Junior Civil Judge, Rojom, (2) Sri 6.5rinivos, Junior Civil Judge, Norosonnopet

ond (3) Sri Ziouddin Shoik, Junior Civil Judge, Polokondo, who ore undergoing

bosic troining qf Judiciol Academy, Secunderobod, arc ditected to ottend the
Notionol Lok Adolot on 13.O7.?019 in their respective stotions.

The Direcfor, Telongono Stote Judiciol Acodemy, Secunderobod, is

tequested to permit the soid threetroinee Junior Civil Judges on13.O7.2019,so

os to enoble them to ottend the Notionol Lok Adolot on 13.07.2019 in their
r especl iv e worki ng stotions.

REGISTRAR (IT-CU
FAC. REGISTRAR (VI6ILANCE)

To

1. Smt. 6.5wothi, troinee Junior Civil Judge ot Telongono State Judiciol Academy,

Secunderobod.
2. Sri 6.5rinivos, trainee Junior Civil Judge ot Telongono Stote Judiciol Academy,

Secunderabad.
3. Sri Ziauddin Shaik, trainee Junior Civil Judge ot Telongono State Judiciol

Acodemy, Secunderobad.
4. The Member Secretary, Andhro Prodesh Stote Legal Services Authority,

Amoravati ot Nelopadu.

PROCEEDINGS OF THE HI6H COURT OF ANDHRA PRADESH::AAAARAVATI

READ: 1. High Court's proceedings in order ROC.No.497/2019-5.5P1., dated 17.06.2019.
2.Letler Roc.No.3616/APSLSA/?O19, doted O3.O7.2019 from the Member

Secretary, A.P. Stote Legal Services Authority, Amorovoti ot Nelopodu.

oRDER ROC.NO. k?7/2019-B.5PL.. DATED: 1O.07.2019

The soid lhreetrainee Junior Civil Judges arefurlher directed to ottend
the remoining bosic troining ot Judiciol Acodemy, Secunderobod i.e., ofter
completion of their Notionol Lok Adolot on 13.07.2019 in their respective

stotions.



5. The Regisfror (Informotion Technology-cum -Cenlrol Project Coordinotor), High
Court of Andhro Prodesh, Amorovoti ot Nelapadu (with a reguest fo direct the
concerned to uplood lhe proceedings in the High Court's website)

6. The Direcfor, Telongono Stote Judiciol Acodemy, Secunderobad.
(with o reguest to circulote this proceedings omongst fhe soid three troinee
Junior Civil Judges ot the Acodemy).

7. The Prl. District ond Sessions Judge, Srikakulom.

8. The Junior Civil Judge, Rojam, Snikokulom District.
9. The Junior Civil Judge, Norsonnopet, Srikokulom District.
10. The Junior Civil Judge, Polakondo, Srikokulom District.
11. The Disfrict Treosury Officer, Srikokulom.
12. The Sub Treosury Officers: Rojom, Narsonnopet, Polokondo of Srikokulom

District.
+SPore.
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